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April 1969 respectively. The question of 
further expansion of the service is under 
consideration. 

Appointment of Deputy Press Registrar 

6718. SHRI SA YY AD ALI: Will the 
Minister of" INFORMATION AND 
BROADCASTING AND COMMUNI-
CATIONS be pleased to state: • 

• (a) whether it is a fact that a post of 
Deputy Press Registrar has been created in 
the Office of the Press Registrar; and 

(b) if so, the manner in which it is 
proposed to fill up this post ? 

THE MINISTER OF STATE IN THE 
MiNISTRY OF INFORMATION AND 
BROADCASTING AND IN THE DEPART
MENT OF COMMUNICATIONS (SHRI 
I. K. GUJRAL) (a) : Yes, Sir. 

(b) Pending finalisation of the recruitment 
rules for the post in consultation with the 
U. P. S. C. the post has been filled in on an 
ad-hoc basis by appointment of a Central 
Information Service Officer. 

Casual Labour in P. and T. Department 

6719. SHRI M. L. SONDHI : Will the 
Minister of INFORMATION AND BROAD
CASTING AND COMMUNICATIONS be 
pleased to state : 

(a) whether it is a fact that about 1500 
to 1600 casual labourers are employed by the 
Posts and Telegraphs Department at Rs. 3 
per day; 

(b) whether it is also a fact that many 
of them are working for more than ten 
years on daily basis without any benefit of 
being made permanent; and 

(c) if so, steps Government are taking to 
redress their grievances and make them per
manent? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING, AND IN THE DEPART
MENT OF COMMUNICATIONS (SHRI 
SHER SINGH) (a) to (c). The information 
is being collected from all units in the coun-

try and will be placed on the table of the 
Lok Sabha as soon as it i. received and 
compiled. -. 
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